CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 11-02-19TO 15-02-2019

S. |APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE PS ORDER
TO HON'BLE PRESIDENT DISPATCHED
/VICE
PRESIDENT/MEMBERS

FINAL ORDERS

1 |S71/300/2012 53549/2018 14/2/2019 15/2/2019

2 |S7/55650/2014 50180/2019 71212019 11/2/2019

3 |C/53466- 50188-50189/2019 8/2/2019 11/2/2019
53467/2018

4 |S7/52332/2016 50213/2019 11/2/2019 13/2/2019

5 |S7/53626/2018 50216/2019 11/2/2019 13/2/2019

6 |ST1/22944/2016 50217/2019 12/2/2019 13/2/2019

7 |S750354/2019 50218/2019 14/2/2019 15/2/2019

8 |Si/53192- 50222-50223/2019 14/2/2019
53192/2015 15/2/2019
MisC URDERS

1 C/-..91,52189/201 50070-50071/2019 8/2/2019
3 e 11/2/2019

2 S1 <047~ 50087-50090/2019 11/2/2019
56-.5,50054- ‘
sereita | L 13/2/2019

3 I8l ,.-512018 ' L008G/2019 14/2/2019 15/2/2019

4 |STi- i3 Suuv 12019 14/2/2019 18/2/2019
[T ORDERsi_

1 |S 12015,8T1 194 3/2019 14/2/12019
5 e A P | 15/2/2019

7 Attention: Lt the transprancy in ths tribunal all judicial orders are being suo-moto

up! y L}:w_vﬁ;}t_h_eil; TAT website immediately after signature of the Hon'ble members on the same day for the parties &d/p\]ﬂlc at large.
Th L toresled paries and other information seekers under R.T.l Act may download these orders from{CESTAT website.

I

Deputy REGISTRAR




CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 18-02-19TO 22-02-2019

l

S. |APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE PS ORDER
TO HON'BLE PRESIDENT DISPATCHED
IVICE
PRESIDENT/MEMBERS
FINAL ORDERS
1 |ST1/53287/2014 53558/2018 15/2/2019 18/2/2019
2 |ST7/53198/2015 50228/2019 19/2/2019 21/2019
3 |87/55288/2014 50229/2019 19/2/2019 21/2/2019
4 |ST/57880/2013 50232/2019 19/2/2019 21/2/2019
5 |C/50389/2017 50243/2019 19/2/2019 21/2/2019
6 |S1/53372/2014 50247/2019 19/2/2019 21/2/2019
7 |S7/51279.54144/2 5248-50249/2019 18/2/2019 19/2/2019
0!8
8 §'T'/52958/2016 50250/2019 19/2/2019 21/2/2019
9 |ST/52078-52079/2016 50252-50253/2019 20/2/2019
21/2/2019
10 |C -0401/2018 50245/2019 19/2/2019 21/2/2019
[. 'SC ORDERS
1 |S1/50009/2019 50093/2019 | 19/2/2019 21/2/2019
2 |g /50010- 50094-5095/2019 19/2/2019
5 J1/2019 21/2/2019
7 Attention: T 2 atain the transprancy in this tribunal all judicial orders are being suc-moto
up de rmat on the CESTAT website immediately after signature of the Hon'ble members on the same day for the parties gfd public at large.
Th . Lhe interested parties and other information seekers under R.T.I Act may download these orders froppfCESTAT yrebsite.
& Deputy REGISTRAR




